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STATEMENT RE: ACCIDENT TO 
MAOOAS-HOWRAH EXPRESS AT 

BAUDPuR STATION 

The Deputy Millister ill the Minis-
try of Railways (Shri Shahnawaz 
Khan): Sir, with profound regret I 
have to inform the House that at 
about 23:25 hours last night, train 
No. 38 Down Madras-Howrah Express, 
which started from Madras on Satur-
day morning collided head-on with a 
stationary goods rtain at Baudpur 
station situated on the Khurda 
Road-Kharagpur single line secti'ln 
about 300 kilometres from Howr~.h. 

According to the information SO far 
available, 7 persons including 4 rail-
way employees of which two were 
drivers of the two trains and the otl~H 
two, the fireman and the second fire-
man of the goods train, were killed and 
36 others sustained injuries Twenty-
nine of the injured were removed to a 
nearby civil hospital at Bhadrak and 
the remaining 7 were discharged after 
first aid and preliminary medical 
attention. According to the latest in-
formation, two of the 29 admitted i'1 
the Bhadrak civil hospital have been 
discharged. The wreckage has so far 
not been cleared completely. 

Immediately on receipt of informa-
tion about the accident, relief trains 
with medical vans and cranes 
were rushed from Bhadrak 
and Khurda Road along with 
railwav doctors. The unaffected por-
tion of the express train was des-
patched to the destination with a fresh 
engine and is expecte" to reach 
Howrah this evening. 

The General Manager along with 
other senior officers of the South 
Eastern Railway proceeded to the 
site sOOn after the news of the acci .. 
dent carne and has viSited the slte 
and the injured in hospital. A mem-
ber of the Railway Board has also 
left by air this morning to visit the 
site of the accident and t!1e injured. 

Ex gratia payment to the next of 
kin of the dead and to the injured is 

station 
being arranged. The Additional Com-
missioner of Railway Safety, Cal-
cutta, is holding a statutory enquiry 
into this accident tomorrow. 

Shri Hem Barua (Gauhati): Sit, 
may I seek a clarification? 

Shri Kapur Singh (Ludhiana): Sir, 
may I ask a question? I have given 
notice of a Calling Attention Notice 
on this subject. 

Mr. Speaker: Shri Kapur Singh. 

Shri Kapur Singh: In view of this 
df'monstrated inefficiency on the part 
of the railway management, apart 
from other routine steps that are be-
ing (allen, do the Government propose 
to take IIny significant step with a 
"iew to expiate their own responsibi-
lity in the matter: .. Perhaps, he 
does not understand my question. My 
question was directed at him. 

Mr. Speaker: He should allow 
him some time to answer the question. 
Then only he should decide whether 
the question has been understood or 
not. 

Shri Shahnawaz Khan: As I men-
tioned in my statement, the Addi-
tional Commissioner of Railway 
Safety is holding an enquiry into this 
accident. It is a very unfortunate 
accident and he will fix the respon-
sibility for failure etc. I would not 
like to say anything at this stage. 

Shri Kapur Singh: What I said is 
correct. My question was not under-
stood and it has not been answered. 
I leave the matter at that. 

Mr. Speaker: I did not correct the 
han. Member. I did not say that he 
was not correct. simply said that 
before the answer is received, pre-
judging is not fair. 

Shrl Kapur Slnlrh: I thank you. 

Shri Shahnawaz Khan: I hope he 
understands now. 
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Shri Hem Barua: The hon. Deputv 
Minister has mentioned in his state-
ment that the wreckage has not y(>:. 
been cleared from the site of the 
accident. Are we to presume from 
that that the number of dead a::ld in-
jured given by the Minister so far is 
only tentative? 

Shri Shahnawaz Khan: Yes. Sir. 
That may be so. 
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Shri Maheswar Naik (MayurbIJanj): 
The han. Minister h~s just now stated 
(h~( the express train collided head-
on with a stationary goods train. May 
I know whether the line for the ex-
press train was not clear so that tbe 
express train could get on th" line 
where the goods train was already 
standing? 

Shri Shahnawaz Khan: That is 
ohvious. When this head-on collision 
took plaee there has been a ~erious 
failure. But whose failure it is and 
how exactly it has happened, the in-
quiry will decide. 

ShrJ. Joachim Alva (Kanara) rose-

Mr. Speaker: There wer€ only four 
names; others are not allowed to per-
ticipate . . . 

Shri Joachim Alva: On account ot 
the railway accident 

Mr. Speaker: No. 


